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Sri Nishant Mehrotra for the Operational Creditor. Sri Sudeep Harkauli
tor the Corporate Debtor Company.

The learned counsel submits that formal reply to the present
petition is already prepared and filed before the Registry.

An advance copy thereof is already served to the petitioner
counsel. Therefore, the petitioner is at liberty to file rejoinder to the same,
if any, by three weeks. The matter is fixed for the further hearing.
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